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(iv) The Tobacco Board (Am-
endment) Bill, 1985.

(v) The Estate Duty (Amend-
ment) Bill, 1985 . -~

(vi) The Judges (Protection)
Bill, 1985.

(vil) The Lighthouse (Amend-
ment) Bill, 1985.

(viii) The Railway Protection
Force (Amendment) Bill, 1985.

-4 - S -

RE. SUSPENSION OF LUNCH HOUR

THE DEPUTY CHAIRMAN: As we
have very heavy business today, we
will dispense with lunch hour and con-
tinue. I hope the House will agree.
The Home Minister.
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STATEMENTS BY MINISTERS

Re. assassination of Sant Harchand
Singh Longowal, President, Shiromani
Akali Dal and a shooting incident
at Jullundur

THE MINISTER OF HOME AF-
FAIRS (SHRI S. B. CHAVAN):
Madam, 1 rise to make a statement
on a very sad and grave tragedy that
hag taken place in the death of Sant
Harchand Singh Longowal, President
of Shiromani Akali Dal and on the
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shooting incident at Jalandhar result-
ing in the death of Shri D. D. Khullar,
a Congress (I) leader.

A conference of Istri Akali Dal was
organised at Guidwara Akal Prakash,
Sherpur Village, district Sangrur, on
20th August, 1985. There was a con-
gregation of about 5,000 persons,
Santji had just finished speaking and
was receiving Saropas when around
540 P.M. Santji was fired upon. The
bodyguard of Santji fired towards the
assailants as a result of which one
assailant suffered injuries. The injur-
ed person and another assailant were
apprehended. The third person man-
aged to escape.

ty

Two .455 revolvers, each alongwith
five (5) empty cartridge and one live
cartridge have been recovered from
the assailants.

Immediately after the incident a
Deputy Superintendent of Police, who
was incharge of Sant Longowals
security, forthwith took Santji to the
Civil Hospital at Sangrur but in gpite
of immediate medical attention San\tji
succumbed to his injuries. In the shoot-
ing which took place within the pre-
cincts of the Gurdwara one more per-
son was killed and some others were
injured,

The State Government had made
arrangements to provide sefurity 1o
Sant Longowal at his place of resi-’
dence, during his road journeys and
at known places of meetings etc. In-
side the Gurdwara, a security team
of plain clothed police personnel was
available with Santji. In addition, an
S.P. with a group of commandos had
already positioned themselves in the
Gurdwara before the arrival of Sant
Harchand Singh Longowal. It is most
unfortunate that in spite of all these
arrangements, this dastardly event
has taken place. -

It is with a sense of anguish that I
have also to inform about the shoot-
ing incident at Jalandhar on 20th
August, 1985. Three unidentified
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persons came in a car lo the residence
of Shri Gurdial Saini, ex-M.L.A. They
parked the car outside the house. Two
of them went inside the house and
sprayed bullets on Shri Gurdial Saini,
Shri D. D. Khullar, a Congress (1)
leader and others. After committing
the crime. the assailants managed to
escape, Shri Saini and Shri Khullar
who were seriously injured, were
rushed fo the hospital. Shri Khullar
succumbed to his injuries, Shri Saini
is reported to be out of danger. An-
other person who was injured in this
incident is also out of danger. The

car used in the crime was found
abandoned in the city. A case has
been registered in connection with

this incident and efforts are afoot to
apprehend the culprits. Both, Shri
Saini and Shri Khullar were provid-
ed with police gunmen, but at the
time of the incident. the gunmen were
not present. For their negligence
they have been placed under suspen-
sion. On search of the car used in
this crime 4 live cartridges of .453
bore revolver have been recovered.

The State Government have alerted
the concerned authorities in the State
to be vigilant and to take necessary
steps to curb terrorists activities fo
apprehend culprits involved in the
two incidents.

Sant Harchand Singh Longowal had
shown statesmanship and great saga-
city in finding a solution to the Pun-
jab probvlem., In the cause of peace
and cominunal harmony he has sacri-
ficed his life. I hope that the bullets
that killed him will not silence the
cause thuat he so boldly aspoused. I
am sure that all Members of the
House will join millions of our coun-
trymen in expressing a deep sense of
shock at this national tragedy.

SHRI DIPEN GHOSH (West Ben-
gal): Madam Deputy Chairman, I join
the Union Home Minister to express
my deep sense of shock at this na-
tional trugedy. I share the views of
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the Union Home Minister that Sant
Harchand Singh Longowal ‘was an

astute politician who showed rare
courage to face the most difficult situ-
ation obtaining in the Punjab and to
sign an accord with the Central Gov-
ernment with a view to bringing back
peace and normalcy and harmonious
relationship between the difterent
communities living in the Punjab.

But Madam. at the same time, I
must express my anger, not anguish,
as expressed by the Home Minister,
at the abject failure of the security
system of the Central Government as
well ag the State Government of Pun-
jab, due to which this national trage-
dy has occurred once again. In the
statement, it has been simply men-
tioned—after stating what security
arrangements were made—that *it
was most unfortunate that in spite of
these arrangements, this dastardly
attack had taken place.” But the
question is, how was it possible? If,
according to the statement, inside the
Gurudwara, there was a  security
team; if, according to the statement,
inside the Gurudwara, there was a
group of commandos, how could the
agsailants® escape? Will the Thon,
Minister kindly tell us?

Madam, I, along with other leaders
ol the Opposition parties, visited the
Longowal village yesterday, to pay
our homage to this national leader
and we have seen with our own eyes,
how the people have reacted to this
dastardly act and how the people are
alsp apprehending the things to come
up. Madam Deputy Chairman, should
we not distinguish between ihe cour-
age and the recklessness. It was
Longowal who showed courage in fac-
ing a difficult situation and signing
the accord in his bid to improve the
situation and restore normaley in
Punjab. It was the recklessness of
the Central Government which de-
clared hostily the date of elections in
Punjab, despite the forewarnings by
the Opposition parties....

SHRI NIRMAL CHATTERJEE
(West Bengal): And Longowal,
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SHRI DIPEN GHOSH: And Longo-
wal and other leaders of the Akali
Dal. It was thig recklessness of the
Central Government which, in fact.
encouraged the forces of desiabilisa-
tion and the forces of terrorism fo
strike bullets at this hero who want-
ed to restore normalcy in Punjab. The
Ogpposition parties had forewarned
the Government that instead of trying
to gamn immediale political advantage
by holding elections, we ghould unite,
try to consolidate the gains of the
accord and help improve the gitua-
tion, But. instead, it was the Cen-
tral Government. particularly, the
ruling party at the Centre which. in
its bid to secure immediate political
gain declared the elections. Even
now, '‘we think. there is time for the
Government to distinguish between
‘courage and recklessness, Even now.
we think, there is time for the Gov-
ernment to refrain from holding the
elections, as declared earlier. While
taking this opportunity to express my
sorrow and deep shock. at the loss of
this national leader, I would appeal
to the Nlome Minister to see that the
elections, which are scheduled for the
22nd September. are deferred. Let
it be deferred and let us unite to-
gether to work for improving the si-
tuation in Punjab.

SHRI LAL K. ADVANI (Madhya-

Piadesh): Madam Deputy Chairman,.
I join the Home Minister and my
colleague, Shri Dipen Ghosh, in pay-
inz homage to Sant Harchand Singh
Longowal. It is a tragedy beyvond
words. Shri Longowal has fallen a
martyr for the cause of Hindu-Sikh
unity and I share the Union Home
Minister’s hope- that the bullets that
killed him will nol silent the cause
that he boldly espoused.

Madam Deputy Chairman, as Mr.
Gnosh has just now said, we had
occasion to visit the Longowal village
yesferdayr to pay our last respects to
the departed leader. 1 wish we could
reach in time—we were somewhat
late. There was something about the
arrangements which T am still not
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able to understand. how it really hap-
pened. Any way, that is a matter
which I would not raise at this time.
On this occasion I would refer to
the Home Minister's statement about
the security team provided to the
Sant, I am happy that he has men-
tioned this fact that there was a se-
curity team ol plain cloth police per-
sonnel available with Santji and also.
in addition, there was an S.P. with a
group of commandos positioned inside
the Gurdwara before the arrival of
Sant Harchand Singh Longowal. This
is a warning for us that if in spite of
this security Santji could be assassi-
naled, what can happen to an ordi-
nary person, an ordinary cilizen who
ig active who 1s exposed but does not
have this kind of security.

I am sure the Government is fully
aware that after the signing of the
accord next to the Prime Minister it
was Sant Harchand Singh Longowal
who was the principal target of the
terrorists’ wrath. Everyone know it
and in spite of that, this has hap-
pened. Two days back. when we
opposed the announcement of elec-
tions, it was being said that terro-
rists’ threat was under control and
the things would pass off smoothly.
This is what has happened. I am
mentioning this because it cannot
just be dismissed as ‘‘unfortunate.”
It is not fortune or misfortune which
comeg in here. It is a failure of the
Government. it is not just unfortu-
nate., Perhaps the Government can
say that we cannot provide cent per
cent security to everyone. I can
understand that, that stand can also
be understood. But it is precisely
in that context that T would like
Government to reconsider its
stand. Today is the 22nd of
August. The Election Commis-
sion has already declared its in-
tention to issue a notification on the
23rd August, just one day is left. We
are at the brink and at this brink I
would once agzain like to warn the
Government not to plunge into an
election. When Assam elections were
held, even a! that time we had said,
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please do not held elections. we are
willing {for an amendment of the
Constitution. I know that an amend-
ment is not ordinarily desirable. But
I may recall that last year we Thad
an amendment. If someone had said
that elections should be held and
vlections had been held in September
and October 18st year, what would
have been the conseguence? It would
have been very bad. It seemg today
also we are not very far from that
position. In a way however today it
is a better position. Atter this accord
and after the relief that has been
brought in Punjab, we can look for-
ward hopefully that within the next
six to eight moanths the situation will
stabilise, That was not clear last
year. If we proceed on the basis
that we have built and build on that,
the situation can  stabilise, we can
consolidate. But I am surprised that
here is a ruling party which against
the wishes of the CPM, against the
wishes of the CPI, against the wishes
of the Janata Party, of the Lok Dal,
of the BJP and against the wishes of
the Akali Dal also is determined to
hold the elections. 1t is significant
that the Election Commission has
called for a report from the Punjab
Government. Never before has such
a situation arisen that one day be-
fore the notification is to be issued.
the Eleclion Commission starts have
ing doubts as to whether it is desir-
able to hold an election or not. The
Election Commission committed a
grave blunder when it acquiesced in
the Government’s wish to hold an
election in Assam. It would be com-
mitting another grave blunder if it
acquiesces in the wishes of this Gov-
ernment to hold an election. Please,
for God’'s sake, do not do this. When
the announcement was made about
elections. I said that it was a seckless
decision; today I say you are taking
a suicidal plunge. And for what?
Only because you are likely to get a
majority in the present euphoria
You had a maijority in Punjab. What
happened? Therelore, please. I plead
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with you. with the Government not
to fost this election. The Home Minis-
ter is here. He is nol personally
responsible for the Law Ministry, but
as a senior member of the Cabinet,
one day before the notification is to
be issued, he should respond to the
unanimous dgsire of the Opposition
parties—almost unanimous—a col-
league of mine Mr. Upendra is here,
he would express his own views on
that point—near unanimous desire
of the Opposition parties not to hold
an election.

One thing more. In this statement
a candid admission has been made so
far as Dr. Khullar is concerned and
so far as the attack on Shri Saini is
concerned that the Government has
failed. that there was negligence on
the part of securitymen entrusted
with the job. The two securitymen
have been put under suspension. But
this is only a pointer.that here was
an ex-MLA who was likely to contest
once again. Along with him was a
senior leader of the Congress Party.
Something goes amiss somewhere and
one person is killed, a valuable life
is lost. Others are killed What would
happen in a campaign”? Can a cam-
paign be properly conducted in an
atmosphere of this kind? I have seen
that atmosphere. ALl I can say is.
vou ask a common citizen. He is not
interested in an election today.
The common citizen of Puniab does
not want an election. Therefore.
once again I reiterate mv +view and
my party’'s view and the view of the
Opposition that elections should not
be held in this situation. All of us
should exerts unitedly to consolidate
the atmosphere of peace and har-
monv that has been created. In fact,
I hold that Sant Harchand Singh
Longowal’s martyrdom can prove a
turning  point. if properly utilized.
The Boeing Crash that took place had
opencd the eyeg of manv  abroad.
Some sections of Indians living ab-
road had a lurking sympathy for
these terrorists. That Boeing crash
shook them up and made them view
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the‘happemngs in Punjab in a,difier-
ent light. I am sure that Sant Longo-
wal’s martyrdom also is going to
. have an electrifylng etfect on many
sections within the country itself and
make every one realise that Punjab
must stand together and those who
try to drive a wedge between com-
munities, those who try to weaken
the unity of the country. Should be
given no guarter. Those who indulge
in violence and terrorism should be
isolated absolutely. This is an occa-
sion when au of us can exert jointly
1o achieve that.
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THE DEPUTY CHAMRMAN: I
calling the next  speaker. .
ruptions)  Mr. Mohunta,
aspersions on the Chair. I will ask
the olher speakers now because I
called you to seek clarifications and
not to make a statement of speech.
Mr. N. K. P. Salve.

am
. (Inter-
don’t cast
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S373T a9 2 3HIM W arf@T gras
7 Q& gg ama FEar g fF 2y
fafiezr qrEa Fr g7 T |/ FART F7T
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SHRI N. K. P. SALVE (Maharash-
tra). Madam Deputy Chairman, the
assassination of Sant Harchandsingh
Longowal has removed from our
midst a great saint, statesman, leader
whe had shown examplary courage
and vision to solve the Punjab prob-
lem. Rightly has il been saig that Le
was the Mahatma Gandhi of Punjab
for he laid his life preaching the very
same gospel which Mahatma Gandhi
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was preaching ana laid his life. the
gospel of communal harmony. Wé

ardently hope his assassination would
expose once again the exiremely dele-
torious and pernicioug elfects of
violence in polities. He shall always
be immortal because people are not
remembereq for the wealth they
amass, the position they hold or the
aulhority they enjoy. And even heroic
deeds are forgotien ana stirring
events are forgotten. What is cver
remembered by human beings iy ihe
moral example which a leader sets.

Madam, it is unforlunate that his
assassination should be sought to be
politicalised. TLapses are found to be
existing with the security arrange-
ment. The Home Minisler is there to
explain. Bul as far as 1 have known,
they have refused all soris of secu-
rilies in guruawaras. He will explain
that aspeci aof the matter. And I have
noe need to hold g brief for him.

Sir. {5 say that the announcement, -
the declaration, of the elcctions is
the cause of his dealh is the height
of irralionality. Were there no
attempts on the life of Sant Har-

chandsingh Longowal and all other
moderales before the elections were
announced?

SHRI DIPEN GHOSH: Who snid
it?

SHRI N. . P. SALVE: Has not

the killing of Lalit Maken and Mrs.
Maken very much a realily? Was not
violence bheen something with which
we have been living?

In declaring elections, Madam. they
are attributing to us a narrow poli-
tical motive, most unfortunately. What
was the issue in the election? In the
election the issue vyrag very simple,
and the issue was whether the people
of Punijab wanteq to endorse seces-
sion. If the elections are held, ¢nce
for all it would be clear and clarified
that the people of Punjab do not
want secession. For that purpose, we
are prepared to take risk. The Gov-
ernment was fully justified.

One can understang their
I do not want to go into it.

anxiety.
But
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everybody says that the Opposition
has absolutely no aground left whatso-
ever in Punjab and that, {herefore,
‘they thought thal 1if th, elections
were held in time they woula be
nowhere and thrown overboard. That
is the matter, they Ar. worried sbout.
May be. they may be justified from
their end. But to say that the assassi-
nation was linked with the elections
is utterly unjustified, untenable and
wholly irrational.

{Only one point more, I want to

make, Madam. and I am ﬁnishec}.
ot it i (39T qaW) ¢ wW
H WAEEE BT | .

=t gA0 Fo qlo AR FeA,

ar TE N oA 9y & fF
G Weld & GG 1T I qIE AT
AN HE IR diE Fid g 3
AW # OFE I@AT I@ A&
R T oAy § oA FE P g
Wé?

Violence it a phenomenon. a wholly
irrational phenomenon, and the extre-
mists are not going to withholg vio-
lence so, that the BJP, the CPI, the
CPM, the Janata Party gain some
political grounds. DPlease undersiand
the basic ceality. It is for the Gov-
ernment now to decide. Thev are
well inforined, not you.

You find 'apses in security. He will

explain. [he guestion is, attempts
were maa. on Longowal at a time
when there were no elections, as I

stated earlier. The extremisis are on
the run at the moment. You are
catering to what they want by seek-
ing postponement of the e'zctions.
This is what the extremists want
exactly. They do not want normalcy,
tranquility :ind peace to be restored.

i
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These Opposition parties have néen
the ones whg have been shouling
stridently, vociferously ang in no
uncertain terms whenevey there -vas
the President's rule clampe¢ in any
State, that is suited the interest of
the ruling parly to confinua with tne
Presiaent’s rule. What has happenad
in Punjab? :

M aRez ant: aet§ 71 IO
g1 9 ¥ a7 99 2|

TR0 &Fo o TRI: A
FT AW & oo foawT 2

aRT IRt 9T F
THE DEPUTY CHAIRMAN: Mr.

Dipen Ghosh, when you were speak-
ing, 1 do not think Mr. Salve inter-
rupted you. You had your chance to
speak. Let him have his chance to
speak. Everybody has the right to
put his view-points in the House.

SHRI N. K. P. SALVE: I can take
carg of myselZ. Why I am stating all
this is I want to drive home this
point: look at yourself and do some
introspection. Don't indulge in ihis
sanctimonious humbug. We know that
your political interests are in jecpar-
dy during elections. You think that
after six months time may be is not
a crucial qiestion there.

SHRI V. GOPALSAMY (Tamil Na-
du) : Whay you say 15 humbug.

THE DEPUTY CHAIRMAN. Please
don’t interrupt.

SHRI N. K. P. SALVE: I did not
say that you are humhus., If {the cap
fits on vou I cannot help it. I have
never said that you are humbug. Xt

is their phrase. Maderi, what I sxuid
was sanctimonious humhug. T.et the
Government decide in the calm wmd

quite atmosphere; ang in the larger
interest of the nation as a whole
keeping in view the faci that whether
or not this would amount to giving in
10 the exiremists. Today the exire-
mists are demoralised. Tney are
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limited in number. They have been
isolated. At this juncture if the
elections arc¢ wnot to Dbe held purely
out of fear ig them therc can be larg-
er consiaerations as a resuvlt of which
wWe may postpone. DBut surely not
yielding to the threat of vivlerce,
because the threat of violence will
exist, whether or not there is elze-
tions ang lhere is no guarantee that
the elections will be held affer six
months or one year. Thers is going
{o be absolute peace in Funjab.

Madam, in the end ail that I have
to submit is: let ug not politicise the
assassination. It js very unfortu-
nete

SHRI INDRADEEP SINHA iBihar):
What clarification he is seeking?

SHRI DIPEN GHOSH: What else?

off geiter @72 Age@ WA WY
FTOIET | TR P FACLERHIT
qer 7 ... (swagm)

THE DEPUTY CHAIRMAN. Mr.
Mohunta please dorm’t argue with the
Chair unnecessarily.

(z@aua)

ft GIA =TT A ATTH T

LR A
THE DEPUTY CHAIRMAN: I ask-
ed everybody to be precise. I want
everybody to be punctual. If yqu
don’t pay your attention {o the Chair
and you pay attention to the speaker,
then, you will never hear what is

happening.

SHRI N. K. P. SALVE: Nobody
likes truth to be told at home. The
real anxiety of the Opposition parties
bas hbecome absolufzly clear today.
My only request is: please don't go
bv what they have to sav in this
matter. You have your own decision
and judgement with regard 1o peace
ana tranquility in Punjad. The de-
mand of the Opposition parties is en-
tirely politically moiivated. If you
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want to postpone it, postpone it in the
larger interest of the nation ang in
the largey interest o1 determining
waether or not ai this juncture you
want a verdict on secession or non-
secession and consult the opinion of
only relevant parties, that is, Akali Dal
and the Congress. Thank you.

AR qut . AN e #Y
T FAA TT E TAAS F, wE
W 7@ 7. (=mau)

"*'l'"\l"!,'ﬂo Fo  Glo E‘w‘c\f:m
6 WA AT FE G ERN TG 9T

THE DEPUTY CHAIRMAN: Mr.
Khushwant Singh.

SHRI KHUSHWANT SINGH (No-
minated) : Todav the nation pays
homage to Sant Longowal, because his
killing has been a tragedy of naticn-
al dimension. I would like to draw
the Home Minister’s attention to
some points on which I seek clarifica-
tions Do you think tnat this assassina-
tion was timeq Zoy Prime Minister's
birthday? Or wag it A mere coinci-
dence? I have a strong feeling that
this was deliberately iimed on this
particular day, bhecause these terro-
rists wanted to convey a message io
the people that these two people who
stoog for unity ang integrily of the
country were their cnemies. For-
tunately, they could not get to the
Prime Minister. They got the other
man. I think this malter needs to be
inve:tigated.

Mr. Home,Minister every one knew -
that Sant Longowal was a ‘marked’
man. Mr. Ghosh and Mr. Advani have
drawn your attention to the fact that
these tw+ criminals were able to get
away. I am more interesteq in find-
ing out what the congregation of
5,000 people was doing. Almost every
sikh carries a kirpan. Some carry
guns in Gurudwaras. You have vour
commandoes. Is this state of affairs
in Punjab? That two of ihe four
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thugs two can make a clean get-
away and despile your jeeps, your
cars, and your motor.cycles no one

chased them ana got holg of them?
~Is thig the atmosphere that we are
living in Punjab?

Now, Mr. Home DMinister, I would
like to draw your attention to yel
another sinistey fact. Ang perhaps
you can give clarificaton. I have an
information that two days before this
dastardly crime, there was a meeling
in a village, attended by Baba Jogin-
aer Singh and Mr. Talwandi there
was a large crowgd and publicly names
of people who werg meant to  be
liquidated were announced: Leginning
with the name of ‘Sant Longowal and
some others including mine. Have you
any information of this meeting and
what steps have you taken? What
reports you got about this meeling?
Coulda you now tell us in what
strength these terrorists are ‘today—
their numbers ang organisation. We
have 3 right to know what kind of
society we are living in? And, lastly,
I would like to say something about
elections. I am not a politician. I
don’t belong to that side. I don’t be-
long to this sice. Having heard my
friend Salve’s eloquence. all I can
say, is.: he knows more about income
tax than he knows nbout the Punjab
or the Sikhs. Ig it not guite ohvious
to vou that if you have elecliong to-
day, fhe only issue on which faclions
of Akalis like the Talwandi and the
Baba Joginder Singh group will go to
the poll is to open up old wounds.
They will talk of Operation Blue
Star? They will talk of the atrocities
which they think the Army, the Po-
lice and the para-military forces
committed. What they will do is talk
about the general massacre of the
Sikhs follcwing the assassination of
Mrs. Indira Gandhi. These will open
up old wounds, The one great achieve-
ment of the Accord. signed between
the Prime Minister and Sant Longowal
was to bring back normalcy in the re-
lationship between the Hindus and the
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Sikhs of the Punjab. The one big ca--
sualty, if you have the elections now,
will be to dissipate that goodwill.

Thank you ) B

SHRI S. W. DHABE (Maharashtra):
Madam Deputy Chairman, when the

Opposition parties met, it was the
Prime Minister asked to us whether
the DPresident’s Rule will be liked or

the elections should take place? We
had a stand and myself and my friend.
Mr. Upendra also said that elections
may he held if the atmosphere is
peaceful. Ti was stated by the Prime
Minister and others that they have
contained terrorism and they will take
the decision on elections after con-
sulting Sant Longowal, who wag a
party to the Punjab Accord. Shri Lon-
gowal had made a statement there-

. after that they want postponement of

clections. In spite of that the Gov-
ernment decided to hold elections by
the end of September. 1985. When we
mef{ yesterday, we all telt that this is
not a time for holding the elections
for the simple reason that the situa-
tion has changed. Peaceful elections
means that Government is able to
maintain peace and law and order and
the candidates can fight the elections
on an open canvas and election com-
paign is peaceful. Now, in this state-
ment, il has been stated in the para-
graph:

“with a group of commandos ana
securitymen were present in that
congregation’—

I would like to know even in the pre-
sence of commandos and the security-
men, we have done nothing. No ac-
tion has been taken. On the other
hand, I find that some gunmen have
been suspended. No action either by
the State Government or the Central
Government has been taken against
them. What is the use of commandos
and the securitymen if they cannot
protect a Sant-like leader, Sant Lon-
gowal? What protection you can give
with the commandos and securitymen,
to a number of candidates who will
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fight the elections and therefore .the
Opposition demand is not self-orient-
ed or for any self-interest. The na-
tional interest requires that Punjab ac-
cord and the atmosphere of amity and
communal harmony should be restor-
ed there if the elections are to be held
and therefore. I would like the clari-
fication from the Minister: what sort
of commundos and securitymen were
there who could not even protect and
what action has been taken against
them? Lastly, on behalt of my party
and myself, I pay humble homage to
this symbo] of national integration and
unity who strived for his whole life
like Mahatms Gandhi who had been
to Noakhali for Hindu-Muslim unity.
This man made a history in India
and he will be remembered for ever
for the great sacrifice—sacrifice for a
great cause. Thank you.

1-00 P.M.

SHRI PARVATHANENI UPENDRA
(Andhra Pradesh): Madam Deputy
Chairman, I associate myself, my col-
leagues in the House and my party
with the homage pamid by the Home
Minister and other friends in the
House to the memory of the departed
soul. Sant Longowal was a great
patriot and a firm believer in Hindu-
Sikh amity. I shall recall the three-
hour conversation which myself and a
few friends from the Opposition had
with him in May when he categorically
proclaimed himself in favour of
national unity and integrity, Hindu-
Sikh amity and against all extermist
activities and the demand for Khalis-
tan. He showed exemplary courage
in coming to an accord with the Prime
Minister and we all had hoped that the
situation in Punjab would ease and
peace would return. But unfortu-
nately this incident happened and the
whole thing has again come to the
hoiling point. Yesterday, after our
visit {0 Longowal and after we spoke
to some people, we are convinced that
the greater and excessive the security
arrangement#s for any individual, the

bigger the «igk he would be facing. 1

[ RATYA SABHA )
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feel it is better to leave people's lives
to fate and God. rather than have the
security provided by the Government.
I still cannot tollow how you could
not prote¢i a great leader like him
who was on the hit-list for such a long
time, knowing that he was facing a
greater risk after the accord. If you
cannot protect one single individual,
with thousands of men of your army,’
the Central volice,
para-military forces and all that. then
what for are they? Moreover ‘here
is no stress on the preventive mea-
sures, or intelligence. You always try
to deal with the situation as it srises.
But don’t you keep track of ths peo-
ple who are suspected to be 2uire-
mists, who are moving about s3uspi-
clously? Don’t you at least screen
some people whom vou suspect, with
all the forces at your command In
fact, today's papers have said that
after one man shot at him, the Sant
sat in a corner of the dais and s: that
time, a second man wentl and fi.ed at
him at point-blank range. If this is
correct, then what were the comman-
dos doing, what were the security
people doing when the first marn fired
at him and the Sant sat in a corner
and then the second man shot at

him? This itself shows the failure of
the police as well as of the intelli-
gence machinery. It is unforiunate

that if such things can happel, peo-
ple lose faith-—they have already lost
faith and they will continue tc lose
faith—in the efficacy of the Govern-
ment’s machinery and its security
arrangements. Better nof talk about
tightening security in VIP area: and
guarding the VIPs. As 1 saig, it is
better to leave it to God and :ite.

Madam, there is reference t; the
elections and the stand taken ' me
and my party in the meeting ‘with

the Prime Minister. The first thing
that I would like to clarify 1s that
when we met the Prime inster,
there was no indication of the Gov-
ernment’s mind on the issue. They
had not come out either in favour of
elections or against elections. There-
fore. there was no question c¢f our
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party supporting the
stand or opposing 1t. We based our
argumen! on certain considerations
which were valid at that time. One
is, we thought that with the euphoria,
with the public aceclaim over the ac-
cord, the gituation is opportune to
divert the attention o1 the people
from the extremist activities by going
in for elections and that the election-
eering itseli would have a salutary
effect on the public mind and it
would not give time to the extremists
to re-group and sabotage the accord.
That was one rcason. And the second
reason is thal so many awards are
expected by the end of December or
January and if you hold elections
after these awardg are given. every
party will take a stand against these
awards and nobody would accept the
awards and every award will be sub-
ject to questioning. That was the
second argument which we gave. And
ithe third argument is that it would
be desirable for a popularly elected
Government to face the post-award
situation in that State instead of the
Centre making it appear that it was
imposing it on the two States con-
cerned. On these three considera-
tions we said early elections might
ease the situation. Finally we also
said “you must consult Sant Longo-
wal and go by his advice.” and that
is the final word we said. o

Government

Now. after this incident there are
arguments whether this 1s linked with
elections. I do not believe that this
assassination is linked with elections.
He wag on the hit-list for a long time
and his signing of the accord was
itself a provocation for the extremists
and his death came nearer because
of that. But today even if you ac-
cept that the assassination is linked
to elections, there is also an argu-
ment whether postponement of elec-
tions would not encourage the extre-
mists further to continue with their
extremism and tension in the State
assuming that the Government is
afraid, the people are afraid, and the
Government is submitting. On the
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other side. there is an overwhelming
opinion from all Opposition political
parties which are directly involved in
that Stale and the possible contest-
ants in the elections that they cannot
carry on the electioneering there. In
such a situation when all those, who
are the likely contestants in the elec-
tions, are apprehensive of the situa-
tion. that they cannot conduct elec-
tioneering there, whether it is desir-
able to go ahead with the elections
is also a  point to be considered.
Therefore. I  would request the
honourable Home Minister and the
honourable Prime Minister to weigh
the situation carefully and come to a
quick decision because these two as-
pectis are involved in this. Thank you.
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THIi DEPUTY CHAIRMAN:
Mr. Pawan Kumar Bansal

SHR1 PAWAN KUMAR BANSAL
(Punjab)-  Madam Deputy Chairman.
I rise {: join the honourable Members
and *he millions of our countrymen in
€xpre 8iag our deep sense of shock at
the ¢ sswardly assassination of Sant
Lonat tvul the other day. After the
Punjab accord, Madam. this has un-
doubtedly been the most heinous crime
and shaltering tragedy that the coun-
try hay had to face. It was in the
face ot the extremists’ threai tiat
Sant L.ngowal had to come over tc
Delhi and put an end to the turmoil
in the State of Punjab and he has
made ine supreme sacrifice in his quest
for peave, amity and goodwill. T think
he can veritably be termed as the
crusader for peace in the country.

Yes,
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" Though I am one with the honour-
able Members in expressing our shock
over this tragedy. it has really pained
me to hear them accusing the Govern-
ment of being partisan in declaring
the election on the 17th of this month.
Madam, one may say that this one
single incident has come as a great
shock to the entire nation and has given
a rude shock to the entire process
of normaiisation. But I feel it would
be quite unfair to accuse the Govern-
ment of being partisan or of having
partisan ends or of selfishness in de-
claring elections last week. It was
slightly gratifying to hear Shri Upen-
dra referring to the various conside:ia-
tions that had prevailed in deciding
the issue to hold or not to hold the
elections and the most{ important one
was that it would be in the fitness
of things to have a popular govern-
ment for the implementation of the
various provisions of the accord that
was reached between the Prime Minis-
ler ang the Akali Dal. Whenever an
amendment to the Constitution has
come up for consideration hefora this
honourable House, the hon. Members
on the Opposition side have always
vociferois’v ovposed such a move,
blaming the Government to the extent '
that it always tries to vperpetuate its
own rule. And now when a situation
was there when the Prime WMinister
wanted to avoid amending the Consti-

" tution or to set up a precedent which

would warrant the frequent amend-
ment of the Constitution. it is surpris-
ing and quite painful that the hon.
Members have again chosen to accuse

the Government on that score.

The Government decided to call for
the eclectiors as a natural consequence
of the accord which was a package
agreement Dbetween the Government
and the Akali Dal. and I feel it was
just a natural consequence of that
agreement that the elections had to-
be held to usher in an era of peace
and normalcy in the State. We all
know that in spite of the accord there
were quite a few people in the State-
still active to thwart the implementa-
tion of the accord. And as Mr. Upen-
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“dra said, it was quite desirable that
in those circumsiance, the democratic
process in the State had to be put iuto
‘force so that the people could engage
themselves in lhe democralic activi-
-ties, in the process of holding eiec-
-tions, ar.d thereby refurn peace and
normalcy to the State. [ do not for
a moment mvan to say that the accord
had put an end to the terrorism as
such. But if the very existence of
some terrorists, aided and abelted by
some foreign powers, should deter the
‘Governmenl or deter the people from
pursuing the normal democratic ira-
ditions and avocations in life peace-
fully, well, I think 11 the Opposition
-really intends to say that being,
afraid of a few extremists we should
for all time put an end to all the
democratic institutions. I think if they
do so, they will, excuse me for saying
'S0, they are nothing but the prophets
of doom.

The other day when we were dis-
cussing the Appropriation Bill regard-
ing Purjab, my hon. colleague Mr.
Mohunta was very vocal in pointing
out various things—well, ali imagin-
ary. in my view, which, he said, was
the outcome of the Punjab Accord, in
inflicting a blow to the aspiraticns of
Haryana. Imagine today, he is telling
us in this House that they had advised
the Government not to hoid electicns
in Punjab. So it is in the fitness of
things in such circumstances that

- there should be a popular Government

in the State to appear before the vari-
ous Commissionos, {0 put forwardg the
case of Punjab Government. to put
forward the case of Punjabis as a
whole before the various Commissions,
stipulated in the accord, and there-
after try to implement those in the
interest of the State.

We u-e also shocked, as T said, at
this cvime, this tragedy, which has
befallen the nation. (Time hell rings)
But I wrould appeal to all concerned
in the House and outside that they
must tot make political capital out
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of it. The question whether (he
eiections should be held or not, shculd
be again left to the Governmsant to
see 1n the wider perspective of ihings
and to come to a conclusion. 1! is
imperative for all of us to join on this
occasion lo express our soligarity
with the forces of peace and prosperi-
iy in the country. We have to is: to
the occasion, to give a warning fo the
people that it is the wrong means
which have often distorted the -nds,
and we have seen that vioi#nce
finally has deteriorated to vioience
for its own sake. We have seen 1nat a
holy place has been chosen as a place
to attack the saint, as a place of crime,
in the State. The sanctity of a place
depends upon the use to which 1t is
put. Qver the past years we have seen
the use. the nefarious use. to which it
has been put. Now is the time fc: all
of us to join on this occasion an not
apportion biame. Opposition members
should not try to get any sensz of
satisfaction or what 1they say they
said. It is a tragedy and we ha = to
face it. Taking the Punjab probler- as
a national problem in the right «rs-
pective, we have got to see that ve gll
pooi our strength to usher in ar era
of peace and prosperity in the & ate.

SHRI V. GOPALSAMY: DNasdam
Deputy Chairman, I associate n:self
with the hon. Minister and my estzem-
ed colleagues to express my brelrund
sorrow and offer my condolenc-, to
the members of the bereaved families.
Yesterday, I had the occasion tc visit
the village Longowal to pay m: res-
pects 1o the departed leader where 1
happened to see the agony and :ngu-
ish in the faces of hundreds of thou-
sand of people of Punjab. This Tu<:day
has become a biack Tuesdax for
Longowal as well as or the whele of
Punjab. He hus been living & very
simple life, a dedicateq life. But. 3las,
he had to pay a heavy price fcr his
crusade to bring normaley. peac: cnd
prosperity to his own State.

In the statement. the Ministe: has
stated that inside the Gurudwara a
gecurity team of plain-clothes wvolice
personnel was available with Z3ant
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Ji, In additional, an S.P. and a group
of commandos had already posilioned
theinselves in the Gurudwara before
the arrival of Sant Harchand Singh
Longowal. What these plain-clothes
were doing when there was firing ac-
cording to the press reports? I sdiwpire
the courage of the personal bodyguarcs
who returned the fire risking their
lives to protect Longowal. Bul what
these people were doing? According
to the reports 1n the press which
appeared today, an eye-wilness hras
stated that more than 3 or 4 persons
were encircling the platform with a
determination to finish Longowal and
some of them were able to get away.
For what purpose were these plain-
clothes police personnel  and
camimandaos were there? It
is not for the purpose of critising that
I am asking this. If things like this
happen. the people will lose confidence
in our security system. Is there any-
thing missing in our arrangements?
How are they able to penetrate our
security arrangements in a big crowd
of £000, commii the
away”?

crime and get

 Madam Deputy Chairman, 1 would
like to know whether some extremists
who had some training in Pakistan
entered our coun:ry and whether any
reports were receivedq frem the In-
te'ligence. 1 agree with Mr. Salve that
Akali Dal is very much relevant zs
fo- as the issue of election is con-
cerned in principle. 1 agree that olec-
tions should be conducted and the
President's rule should not get axtend-
el But. is the present atmosphere
conducive o hold elections? Will you
be able to g've protection to all the
candidates® Will you be able give pro-
tection to gall the pariy workers =nd
leaders?

Will it be possible? There
msay be a few. One of the hon.
Members saig that these terrorists
may be a few. But they are able

1o assassinate big personalities. what-
: ever security arrangements vou
have provided. Have you broked them
,ali? Have you booked them all and
nut them behind the bars? They are
slill at large. That

(Tim: bell rings).

Haev vou taken

is the Dproblem.
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into account the views of the Akal
Dal? Reports say that the Akali Dal
leaders, at the preseny moment, after
this assassination. do not want eleci-
ions now, They have stated that. {
I quote Mr. Tohra. he has said {hat
if you have got some sympa-
thy for lhe Sikhs, do not hold elect-
ion now, The atmosphere is not
conducive. Therefore, Madam, the
Government has to consider all these
aspects. Therefore. I request the hon.
Home Minister not to rush to hold eie-
ctions because serious things may
happen. So. you take al} efforis o nab
the terrorists and put them behind the
bars. And give security for ihe people
of Punjab. Then. after consulting not
only the Akali Dal but also all the
leaders of the Opposilion, you may
come to a conclusion to conduct the
elections. So. I request the hon. Home

Min:ister not tog conduclt the elections
now.

SHRI INDRADEEP SINHA: Madam
Deputy Chairman. I associate 1nyself
with the homage paid by the Home
Minister and my other colleagues to
lale Sant Harchand Singh Lougowal
and express sorrow of the loss the
country as a whole, not only Punjab
but the country as a whole has suffer-
ed in the passing away of a person
who showed the rare courage of sign--
ing an agreement with the Prime
Minister in order to work a way out
of the impasse in Punjab. Therefors.
it 1s a loss to the nation. But. Madam.
I want to seek clarifications on three
important poinis. One is this: Several
hon. Members have raised questions
about the efficiency or the efficacy of
the securily arrangements made. T do
not want to repeal those questions.
They are very much there. But 1 want
to raise another question. I want {o
know  whether the Government's
attention. whether the Home Minister's
attention has been drawn (o pieces of
news appearing in the Indian press
that this assassination was planned
outside India. probably in England,
and that preparations were being made
for some time. And I will nof be
surprised if this ig found to be a fact
in view of the fact a Minister of the
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British Government is on record
having made a statement that print-
-ing of Khalistani Notes and issuing
of Khalistani passports are not ille-
gal. 1f this is the stand of the British
Government, if this is the policy of the
British Government on this question.
then I shall not be surprised if
British soi1l, British hospitality, even
British resources were utiliseg for
hatching the conspiracy to do away
with Sant Harchand Singh Longowal.
May be, others are also on the hit list.
My dear friend, Shri Khushwant Singh
says, *he is also on the hit list. One
of our leaders in Funjab—I met him
yesterday, he said he is also on the
hit list. So many peocple are on the
hit list. I would like to know from
the Home Minister who are the per-
sons who have been arrested. Who are
they? Do they belong to the Akali
Dal? Do they belong to any other
organisation, for example, the Sikh
Students’ Federations? Do, they belong
to Dal Khaisa. Babbar Khalsa? Were
they ever before arrested? Were ‘hey
ever released after arrest? What is
their political complexion? That infor-
mation would throw some light about
the nature of the conspiracy and the
elements behind this conspiracy.

Madam. you know an attempt was

made on lhe Sant's life even at the
Golden Temple some days back.
Luckily he escaped ihat aay. And
the Government should have taken
heed of it that attempts ar= being
made. Other hon. Members have

raised the point (Interruptions).

Mr. Salve, 1 do not want vour in-
come-tax arguments on a serious mat-
ter like this. We are not Jokiag.
Please take your seat I am un my
legs. (Interruptions). 1 said i wm on
my legs. I do not tolerate such in-
come-tax humbug.

SHRI N. K. P. SALVE: I isked
him, were the elections announced?

SHRI INDRADEEP SINHA: T am
not giving clarifications, T am not the
Home Minister
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Madam Deputy Chairman, many
hon. Members have referred to the
tailure of security. 1 want io parti-

cularly raise the point about the se-

called commandos, We have iwo
insiances about the performaiwe ol
these commandos. One instance is
when after the assassination of

Madam Indira Gandhi what the com-
mandos did was that they killed one
of the assassins so that the avidence
is erased. This was the work oi the
commandos af tne time of {he assas-
sination of Madam Indira Gandhi.
And here aiso the commandos were
there. The commandos are {rained,
if I am nol mistaken, to calch ‘he
assassins. even without the help of
arms, by jumping at them. Did they
jump? So, T would like to ask ihe
hon. wviinister to give us a clarifica-
tion whether a high-ievel inquiry will
be held 1nio the security arrange-
ment. into the character ot the secu-
rity men, into their possible links
with the extremis's, inlo the character
of the commando unit and iheir possi-
ble links with the extremists. Al
these questions have become very
very relevant.

Now, the second point on which 1
seek clarification is the point raised
by Shri Khushwant Singh Now,
every Sikh carries a kirpan. This js
a religious symbol and even in
Gurudwaras and in meetings they go
with guns. How was it that three
or four assassins asspssinate Sant
Longowal and rut away and all the
peoble in the audience who are all
Sikhs with weapons do not juiup at
them and do not catch them? Why
were they paralysed? What paralyses
them? And here, I want to raise the
point which  unfortunately we have
missed so far. What is industral ter-
rorism? The Home Minister will cx-
cuse me if I quote Lenin. He once
said: “Individual Terrorism is the
punishment fur opportunist nolicies
pursued by a leadership. Terrorism
grows because of opporiunist policies”.
(Interruptions),

AN HON. MEMBER: As Stalin did.

SHR7] PARVATHANENI UPEN-
DRA- Ang you are supporling now.
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SHRI INDRADEEFP §SINHA: I am
not seexing clarifications from you
people. - C R I A

1 want to stress this point. Hon.
Hceme Minister may kindly let us
know. In Punjab, after this accord,
what we need today js .not a debate.
a useless, fruitless arid debate whe-
ther to go in for elections or not.
What we need today is a powerful
united mass campaign against com-
munalism, against exfremism, against
terrorism, to rouse democratic sccular
conscience of the Punjabi people. in-
cluding the Sikhs to rouse their valcur
and patriotism, to rally them and to
mobilise  tham behind the country,
behind the unity of the nation, be-
hind the secuylar character of the na-
lion, and unless we are able to isolate
the extremists politically. . .

AN HON. MEMBER: How?

SHRI INDRADEEP SINHA: You
remove their mass base: they enjoy a
mass base; it is a mass base they
enjoy which paralyses the cummon
Sikh who does not jump with his kir-
pan at the assassins of Sant Longo-
wal. You rouse their patriotism: you
mobilise them; you inspire them, and
it is for this reason that my party
pleased with the Government, please
don’t hold the elections now. Let us
go into a joint campaign in Punjab.

All political parties or groups who
believe in nationalism, in secularism.
in democracy. in the unity and inte-
grity of the couniry. let all of us fo-
gether go to Punjab, move from village
to village, rouse the palriotism ind
the democratic conscience of the
Sikh masses. That will isolate oxtre-
mists. Immediate battle is the baltle
for winning the people of Punjab, the
battle for winning the heart and soul
of ‘he Sikh masses. ang if that battle
is concluded properly then extremists
can be isolated. and then they can he
eliminated: {bhey can never be eradi-
cated through administrative action
alone. But so jong as they continue
ta enjoy mass support, with even 2
section of the masses supporting them.
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it will be very difficult to deal with
the problem. So, I would plead
with the Hoine Minister not to be mis-
led by unwise counsel of people who
only count the seats and the votes
they wiil get if the elections are
held immediately, But that will not
solve the problem of a vital region
of the couniry like Punjab. There-
fore, 1 reguest the hon. Home WMinis-
ter to tell us who the assassins were,
what were their antecedents, what
investigations have been held so Iar,
whether any enquiry will be held, and
finally whether all possible medical
help was given to the Sant after he
was hit, because 1 have information

that even blood transfusion was not
given,
THE DEPUTY CHAIRMAN: Mr.

Mohapatra. Please be brief There is
no point in repeating.

SHRI SHYAM SUNDAR MOHA-
DATRA (Orissa): 1 am always brief;
you know it.

THE DEPUTY CHAIRMAN: Fine.
That is very kind of you.

SHRI SHYAM SUNDAR MOEA-
PATRA: Madam, no tears can fill up
the tank ol sympathy created by the
nationwidé outburst of affection for
the holy saints. It is unfortunate
that the assassins chose the birthday
of the Prime Minister to assassinate
not only Sant Longowal, it was &

triple murder. Mr. Khullar and &n-
other mahant. I forget the nams;

may be in Jullundur or Amritsar. In
24 hours, three ghastly dastardly mur-
ders took place

What I want to ask the Home Mlais-
ter—a seasoned adminisirator, a for-
mer Chief Minister—is to Jet us know
what has happened to our inielligence
system; what has happened to ihis
security

I was talking here in this Rajya
Sabha a few days back; how many
IPS officers and security men have
been pulled up after the assassira-
tion of the late Prime Minister. There
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was no announcement about it.
Eeverybody goes scotfree: the law
cHief. the intelligence chief go scot
free and get another berth. Intelligence
chiefs and others get another berth
atfer the assassination; these security
chiefs get promotions and transfers to
goxd places how the nation will ex-
cuse you, Mr. Home Minister? How
the posterity will write about you that
the: Government was responsible for
this, on its recklessness, callousness,
indifference and neglect to allow the
murder of the lale Prime Minister,
then, Mr. Lali{ Maken, the young
leader—who had to shed tears on
that day—and today the holy Sant
Mr. Minister. T have heard from senlor

intelligence  officers,—many of them
are my students in the university
some of them are my
good friends—that no Menmber

of Parliament is safe because infor-
mers are coming {o the gallory o)
waich who speaks what. who are
agzgressive who speaks against {erro-
rism, who speaks against the terrorists.
Madam, all gorts of people come to
the reception in the Parliament House.
It has become a fizh market—DMadam
D=puty Chairman, you are responsible
for it—; nobody comes through  the
metal detector. Every day, 500,
1,000, 1.500 people come. Any MP 1is
vulnerable to anything there. What
security steps you have taken? 1
came to the Parliament one Saturday,
along with five people. Parliament
wag closed. A Consultative Committee
meeting was going on. Ministers were
there. The security people, with a
salute, allowed the six of us into the
Parliament House. What security
you have, Mr. Minister? I say. ihe
MPs, the Political leaders. the Prime
Minister and Opposition leaders in
this counfry. one by one, will be eli-
minated by these extremists. This
is a Pakistani game. They are frying
to take revenge for the role we
vlayed in helping to create a sovereign
Bangladesh. You should be aware of
it. As Mr. Indradeep Sinha has
said. vested interests are in foreign
ccuntries.  They want to balkanise

[ RAIYA SABHA ]
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the country they want to destabilise
the country. Your security, Mr. riinis-
ter, 1 say with all pathos and grim
anguish in my heart. is a total f{ailure.
One by one, we will be eliminated. In
eight months time. how many assas-
sinations, how many times Parliament
was adjourned. how many times we

shed tears in Parliament. We ~annot
allow this to go on for ever.
Now. elections. Heavens are not

going to fall if. elections are not held
in Punjab now. Democracy is not
going to be ruined. Parliament is
not going to be shaken if elections are
deferred by one year. We do want,
elections, Mr. Salve. It is part of demo-
cracy. We should not allow ourselves
to be subdued by these extremists.
But the situation is such. You had
to defer something is Assam. You
had to extend the life of Parliament
by one year in 1976. What happen-
ed? Heavens will not fall. In the in-
terest of the country, peace and
tranquillity ol the nation, if we defer
it for some time, I think, it will be
in the interest of the country.

Mr. Minister, I have great regard
andg reverence for you. What do these
sten gun people do? I was living next-
door to Mrs. Gandhi, in No. 2, Safdar-
jung Lane. in 1980, 1981. 1982 1983,
1984. I have seen these people rea-
ding newspapers, hearing radio, gos-
siping, walking. I have never seen
such a thing in other countries. 1
have seen in many countries where
there is military dictatorship. Madam,
you had been to Irag. You have seen
how Mr. Saddam Hussain lives
amidst the people. going round. At
least, have regimenlation to save the
iife of the Prime Ministers andg olher
political leaders. But do not allow.
in the name of democracy. these sten
gun people to go round, listening to
radio, reading newspapers and gos-
sining. T had once suggested to  the
former Defence Minister. Mr. Venkata-
raman. why do you give eight hours
duty to the security people, why not
four hours? At a stretch. I have seen
in ccuntries, where there is military

—y
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dictatorship, security

men  standing

erect; they do not look to the left,
right, here and there; absolutely
straight. This type of security you

need. All these security people, all
these policemen, surrounding Longo-
wal in the Gurudwara, could not save
him. Two young men fled away in
mtorcycle. They always come in
molorcyle. You know 1t. Mr.
Minister. All assassinalions have been
done by motorcycle walas. Wherefrom
they came? Where do they get the
weapons, They come and run away
and there were 5,000 Sikhs listening
to their leader. Nobody followed them
in motorcycle. The policemen did
not follow them. Do not suspend
them. Dismiss them, put them behind
the bars, these people, who have fail-
ed in their duty. These police people.
these commandos, bring bad name lo
the very word commando.

Madam, I would appeal to the hon.
Home Minister, forget everything, con-
centrate on security, improve intelli-
gence but you should not be pampered
by intelligence reports which boost
you up by saying that everything is
allright. You may win elections
everywhere. But I say, everything
is not allrigh{ with the Congress 1
because your intelligence system is
bogus. Build up the intelligence,
train these people as the M15 does,
as the KGB does, as the CIA does.

SHRI V. GOPALSAMY: That is
how President Kennedy.was Yilled.

DR. SHYAM SUNDAR  NDHA-
PATRA: Take people from facullies
of science and technology, of education
of history, of political science. I have
read books about them, how the peo-
ple are recruited. But don’t transfer
IPS people from security to intelli-
igence, from intelligence to

RAW, from RAW to__poljce and kall
that. Thank you. - =7~
THE DEPUTY CHAIRMAN. I will

call only Mr. Hanspal because rest of
the Members are just going to repeat
what has already been said. After
him the Home Minister will reply.
956 RS—14.,
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SHRI S. B. CHAVAN: Madam
Deputy Chairman, I have heard with
rapt attention the views expressed by
hon. Members about the very 3ad
incident which took place in the as-
sassination of Sant Harchand Singh
Longowal and everybody is bound to .
have fuli sympathy. The way he
was gssassinated has also raised a
number of issues to which wotherwise
most of the hon. Members might not

have applied their mind at all. In
fact the circumstances in which he
signed the accord, he showed great
courage and also statemenship. He

rose above his party limitations and
took courage in both hands in sign-
ing the accord to bring about nor-
malcy in Punjab and also showed to
the world that it is not only Hindu-
Sikh unity which js very dear to his
heart but that Akali Dal believes in
the solidarity and integrity of  this
great country. This was a very great
thing that he had done  and
that is why we are aware of the fact
that he is going to be the target: espe-
cially of the extremist elements who
did net like his coming to Delhi, sign-
ing the accord. They are bound {o be
after him and that is why special secu-
rity was provided to Sant Longowal.
I do not think that anybody in the
country has got such a security as was
A large
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especially at his place of residence
where he used to, stay, his normal
areas where he used to go on tour.
Special teams of officers 'were sent be-
.’Iorehand to make necessary arrange-
ments. But you have to make a dis-
tinction between meetings addressed in
a Gurdwara and meetings addressed
outside the Gurdwara. OQutside the
Gurdwara, the sccurity people can
have their full say in the matter of
what kind of arrangements need be
made. But in a Gurdwara. if the meet-
ing ig being addressed—and he used
v to address about three to four meet-
,#ings on an average in a Gurdwara—
you cannot insist on a particular kind
of distance that has to be kept het-
ween the speaker and the congrega-
iion. The first line will be even up to
the speaker himself and that is the
place from where he can shoot point
blank; nobody can help doing any-
thing. Santji was very much against
providing him security and he used to

L]

}plead with the people: “Please, for '

God's sake. don't give me security.
My holiness will go if security is being
provided by the Stale. As a person
amongst the Sikhs I can go freely and
it anything were to happen, vou need
not bother about 1t”. That was the
kind of man he was. In a gurdwara
he did not like uniformed people’ be-
ing posted there. He did not allow
even proper screening of the -people
who used to go and atlend a meeting
@in a gurdwara. In fact it was with
great difficulty that we could persuade
him at least to allow ordinary cloih-
ed people to go into the gurdwara, get
themselves posted and at ieast see that
he was properly secured. I may in-
¢ form the House that some of the peo-
ple who were provided, specially the
higher level officers—it will not be out
* of place here and I won'l be divulging
any secret if I were to say that—were
Phis chosen people, people in whom he
had full faith.

R N R

One of the hon. Members hag said
there seems to be some poassibility of
a linkage between the extremists and
the securitymen, and that is why I
have been forced to say this that some

LI SUAICYSt PPN
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of the people were his own chosen
people and at least prima facie we
don’t find any kind of link bet-
ween the security people and the peo-
ple who indulge in thig kmd of a hel.
nous crime.

SHRI SANKAR PRASAD MITRA
(West Bengal): Were these security
people, chosen by Sant Longowal there
in the gurdwara?

SHRI S. B. CHAVAN: Yes, they were
very much inside the gurdwara and,
specially when this incident took place
they were there. . .

SHRI DIPEN GHOSH: Did they con-
stitute the commandos?

SHRI S. B. CHAVAN: I am not for
cross-examination here. You better
address these questions at the time of
proper investigation. Certainly all
these aspects are relevant but I don’t
think it will be proper on my part to
give any more details because if I
were to give any more details, T will
he held responsible for adversely
affecting the investigation which in
fact is bound to be there. So I don’t
propose to give any more details on
this aspect. But I was myself surpris-
ed, having provided such a security, in
a gurdwara, in the presence ot 5000
people how Santji could be assassinat-
ed where he has been assassinated.
Now, of course, I don't hold a brief 6f
any of the officers who have given me
all the details but this ig the informa-
tion I am just supplying to the House.
It does not necessarily mean that we
are ruling out other aspects of the
question. It is for the investigating
machinery to see that all people who
are directly or indirectly connected
with the commission of this crime are
properly booked. Proper investiga-
tion is being done and we would like
to get at the root of the problem and
find out who are the people who are
responsible.

A question was raised, Madam De-
puty Chairman, whether I am aware of
the fact that before this incident took

>

r
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place there was a meeting near by,
which was addressed by Baba Jogin-
der Singh and his friends, and whe-
ther a hit list was read out there, I
am aware of the meeting but 1 am not
aware of the hit list which the hon.
Member seems to have referred to—
that names were read out, that these
were the people who were proposed to
be eliminated. I don’t think even in
the worst of cases it will be so and
even mad people cannot think in terms
of reading out the names of people
whom they would lIKe to eliminate. If
ithey have to do it they will do it in a
ditferent manner and I don’t think
they will adopt fhis line tHaf they will
publicly go and publicise that there are
the pecple whom they propose to eli-
minate. At least that is the inTorma-

. tion that I have. The meeting I am
aware of but aboui the list of people
whom they had named there. at least
we don't have any information.

Similarly, another informalion was
sought by some hon. Members—whe-
ther a thousand people who have been
trained in Pakistan have entered our
cou_ntry and whether they have a defi-
nite plan. We are aware of the fact
that some of the people are Dbeing
trained outside our country. Pakistan
is also taking a very active interest
in the training of some of the extre-
misty, but how many people have been
trained and how many have crossed
over. that, of course, is very difficult
to say. T don't think it will be proper

on my purt to say anything on that,
but we are aware of the fact that
some of the people have infiltrated.

crossed over to our country and they

have come, Madam, most of the
2-00 P.M points, T have answered. I
do not think they have
sought any other informa-
tion. The emphasis was mostly on

postponernrmt.

~

SHRI & W. DHABE: Has any ac-
iion been taken against the comman-
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Has anybody been suspended
other aclion taken?
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does?
or any

SHRI S. B. CHAVAN: That is a mat-

" ter about which, unless we have scme

kind of a prima facie case, 1 do noi
think that in a huff 1 can merely say »
that since the incident has taken place,’
immediately this man should be sus-
pended or that man should be suspen-
ded. That sort of thing we do not do.
If somebody has defaulted or he has
peen negligent in performance of his *
duty. certainly we can take action,
But without any sort of thing, 1 do
not think that we can sort of taket;
action. At least I do no! have thaf
information at this stage. It is the
Punjab Government which deals with
these matlers. But the information
that I have with me, I have given.

Madam, the main cemphasis of al-
most every Member of the Opposition
wasg on postponemeni of the clections
as if. after the signing of the accord
the Congress Party as such is trying’
to take advantage of the prevailing
situation and that instead of allowing
things to normalise in that area. Con-
gress Party seems to be interested in
taking advantage of the prevailing
sympathy due to the signing of the ac-
cord. That was the main theme of
the arguments put forth by the hon.
Members. 1 do not know ultimately
what the decision will be. Today is
the last day when we will have tc?
take a decision about it. We hav
not yet taken any decision. But cer-
tainly we would not like to give anm -
impression that because of the extre-
mist activity, if some people were to
threalen that if we would hold the
elections they would do this, that and
the other, merely bhecause somebody
has succeeded in killing a person eveng
conceding of the stafure of Sant Long-
gowal, we will consider whether it wil!
look proper or not, that it is also om
of the factors which has to be taken
into account that view that the extre-
mists can hold the entire country to
ransom and force the country to fol-
low to what’ ‘they dictate, that elec-
fions are’ pastponed. Normally the

¥
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muachinery of the Government i: not
being installed for ihat. Whether the
counlrymen would like to give this
kind of a message is a thing which
everyone of us will. have 1o coolly
consider.

What are the chances of Congress
Party ov the Akali Dal? These are ir-
relevani matters. I can assure the
hon. Members that no political consi-
derafions have weighed in ordering
the elections. And 1o say thait the
Election (Commission seemsx to have
committed {he greatest blunder is, I
think, ratber stretching too much and
accusing the Election Commission of a
b‘artisan altitude which, in fact, is not
called for at all. 1 can assure the
hon. Members that no political consi-
jeration has ever weighed with the
Governmen{ when the elections had
seen ordered in Punjob. In Punjab
ve are interested in bringing about.

SHRI SUSIITL. CHAND MOHUNTA:
had specifically put the question
hat 40 to 50 Congress (I) MPs were
;ent to Punjab to evaluate the chan-
es of success and only after that this
ecision was taken. (Interruplions),

SHRI M. S. RAMACHANDRAN
Tamil Nadu): We can go anywhere.
jow are you interested?. That has
wthing to do with the Government.
Chat is a party affair.

»it graa fag (sfaion) @ w3,
mEY o 9 1 (srRaw)

qoz AT & 4ET {6 40~50 TRl
‘qra ® AF ma um fovd 3 & feo
v wag et ¥ oEy ¥ faogw et T
Cy g wa fard & fe owiiw
A &Y W@ ® ozAgeT wrEv fay
F (SqauwW)

WY qFc o o WA : ZATY WIZH
T W AT oA & oW 7Y E (seaa)

WM ogwite R WA TS
B oW arg A T (snEew) -

SHRI DEBA PRASAD RAY (West
Bengal): Congress (1) workers were
sent there to restore peace and tran-
aquilily and to isolate extremists. In
the last two years five times mass con-
tact programme has been undertaken
there. That has heen interpreted here
in this manner.

SHRI S. B. CHAVAN: I think the
hon. Shri Mohapatra seems to have
the minutest details on when the deci-
sion about the elections was taken.
whether it was taken after getting the
reports of the Congress workers who
had gone to Punjab and came back

and thereafter. He seems (o have
very minute details of the decislon
taken by the Governmenf. I can as-

sure him and also all the Members of
the House that no political considera-
fion has been taken into account be-
fore we took the decision of holding
elections in Punjab. We are interest-
ed in restoring a democratically elect-
ed Government in Punjab at the ear-
liest. That is the main motive which
we had. And when you say that be-
cause the Congress people had gone
there and they gave a report that con-
ditions are very favourable here—at
least you will admit that we know
enough about Punjab to take any de-
cision rather than taking the decision
only afier getting the report from

SHR! DIPEN GHOSH: To restore
democratic process of functioning of
the Government, did you dismiss the
Darbara Singh Governmeni for that?

SHR! PAWAN KUMAR BANSAL:
What parallel you are drawing het-
ween the two situations?

SHRI S. B. CHAVAN: I do not think
that I should reply to that question
at all. Again I can assure the hon.
Members that all aspects and all facts
of the situation prevailing in Punjab
whether the conditions in Punjab are
favourable or not will be taken into
account before we finally take a deci-
sion today, Thank you,
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THE DEPUTY CHAIRMAN: Now,
we will take up the Essential Services
Maintenance (Amendment) Bill, 1985
and Statutory Resolution. Now, Mr.
S. B. Chavan. B}

1, STATUTORY RESOLUTION RE.
DECLARATION OF URANIUM

z - INDUSTRY AS ESSENTIAL
- SERVICE - =~ .
11. THE ESSENTIAL SERVICES

MAINTENANCE (AMENDMENT)
BILL, 1983

THE MINISTER OF HOME AF-
FAIRS (SHRL S. B. CHAVAN):
Madam, [ beg to move: - .

«“That the Bill 1o amend the Essen-
tial Services Maintenance Act, 1981,
as passed by the Lok Sabha, be
taken into comsideration.”

As the House is aware, the Essential
Services Maintenance Act. 1981 was
brought on the Statute Book as part of
a major effort to keep the wheels of
production moving and with the {?b"
ject of ensuring uninterrupted main-
tenance of essential services so essen-
tial for national security and defence
as well as for the economy. I would
like to recall the circumstances which
necessitated the enactment of this
law. In 1980-81 there were certain
disquieting trends on the Labour front
affecting the maintenance of essential
services in some vital sectors of the
economy. The locomen agitation and
the prolonged agitation by public sec-
tor workers in Bangalore were 1llust-
rative of such {irends. The labour
situation which was marked by increa-
sing violence brought matters to a
head. It was considered necessary
that if disruplion of the normal life
of the community was to be avoided
and if production essential for national
security and defence as well as for the
economy was to continue. discip-
line and operational efficiency had te

be maintained in all essential services.
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The Essential Services Maintenanoce

Ordinance, 1981 was accordingly pro-

nulgated on the 26th July, 1981 to

secure these objectives. The Ordinance

was replaced by the Essential services .
Maintenance Act, 1981 which has &~
wider compass than the Ordinance, in
as much as it empowers the Central
Government to prohibit not only stri-

kes, but alsa lock-outs and lay-offs in

essential services. -

When the legislation was being dis-
cussed in Parliament Government had
made it clear thaf the objective was to
create a healthy climate in which pro-
duction would increase at a faster rate
and essential services would be main-
tained without any disrupiion. It was
also reiteraled in Parliament that the
powers available to the Central Gov-
ernment would be used with great
care and caution and only after Gov-
ernment is convinced that, if the po-
wers are not exercised, the situation
would deteriorate and grave hardship
would be inflicted on the people, In
the course of the last four years of the
working of the Ordinance/Act, Cent-
ral Government have invoked the po-
wers under the Act only on 30
(Thirty) occasions to issue orders pro-
hibiting strikes in essential services or
to extend the period of operation of
such orders prohibiting strikes. These
orders were issued to meet grave si-
tuations such these arising out of call
for Assam Bandh, strike by Mahara-
shira State Electricity Boards engi-
neers and threat of strike by emplo-
yees of Food Corporation of India,
Ceniral Warehousing Corporation, Coal
India Limited. Mathura Oil' Refinery,
AIR' and Doordarshan, CPWD {(con-
nected with public conservancy, sani-
tation, water and power supply in
Delhi). Security Paper Mill, Hoshanga-
bad. International Airperts Authority
of India, etc. On every such occasion
when an order under the Act was
issued, there was full consultation with
the Minstry of Labour. As the Hon'-
ble Members would appreciate, the
powers under the Act have been used
very sparingly and only to meet situa-
tions in which non-exercise of the po-



